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Dated : 29.09.2023

Offi ce Order \o.399/2023

In exercise of the power contained in Section 4(l) ofThe Sexual Harassment of Women at

Workplacc (Prevc-ntion, Prohibition and Redressal) Act, 2013 and with the approval of the Competent

Authority, following officers /offrcials have been nominated as member of lntemal Complaints
Committee ofFood Safety and Standards Authority ofIndia, New Delhi.

2. It is stated &at the Presidi:rg Ofhcer and every Member of the ICC shall hold office for such

period, not exceeding three years, from rhe date of their nomination. The ICC shall filnction as per the

broad guidelines prescribed in the Sexual Harassment of Women at Workplace (Prevention,

Prohibition and Redressal) Act, 2013.
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0l [Vs Sweety Behera. Director presiding Officer
0l $tr. Nitesfr Kumar Ojha. Assisrcnl Direcror plember

03 $s Nimenshi. Manrger p{ember

04 [Ms. Hazel Siromani pxtemal Member

To

1. Presiding Officer and Members of the Intemal Complaints Committee.

2, All Divisional Heads/ Dtectors, FSSAI, HQ... with a request to bring this constitution of
Intemal Complaints Committee to notice of their subordinates.

3. Under Secretary (FR), Ministry of Health and Family Welfare, Nirman Bhawan, New Delhi.

4. All SectionNotice Board / tt D i" isi6r.. - L.{ t,f, - - tt, -lto<&? r"- ",rt{.l'" 4 ,,*t *ttt -

Copy for information to:

1. PS to Chairperson, FSSAVST. PS to CEO, FSSAI


